2ss Pgpers laid JULY 33, 178 Pgpers laid §5:
[Shri K C. Paidt) Accounts and the comments of the
to the s Auditor Gensesl
g ey 1 ¥ therson. {Piaced in LAbrary. Swe tle.

i Library. See No, LT-jige; LT-S1RP/78.]
. (4) Annusl Report of tbe Mypore
ANNUAL RyPORYS EYC. Yo 1871-72 oy  State Indus Corporation
$rate Fanvs  Comromamiax Lap.  Limited, ore, the gpear

New Dluﬂ, UP, Smm Acho-
Inouszeial,  ComPomaTioN L,
LuckNOw, MaHARASHTRA AGRO~
BwusmiaL Devevopment Copora-
TION, MYSore StATE Aaro-INpus-
TRIES CORPORATION LTp, BANGA-

IsvpusTine  ComromaTiON  Lawp,
Spara AND NoTivttaTioN Re. Dis-
TRIBUTION OF PERTILIZERS,

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P SHINDE)

1 beg to lay en the Table—

(1) A copy each of the following
papers (Hindi and English versions)
umder sub-section (1) of sectfon G10A
of the Compsnie; Act, 1956:—

(D Review by the TGovernment
on the working of the State
Farms Corporation of India
Lumited, New Delhi, for the
year 107(-73

(i) Annual Report of the State
Farms Corporation of India
Limited, New Delhi, for the
year 1971-72 slopg with the
Audited Accounts and the
comments of the Comotroller
and Auditor Genera! thereon
{Placed in Library. See No.
LT-5127/78]

(2) Annual Report of the U.P, State
Agro Industrial Corporation Limited,
Lucknow, for the year 1971-72 along
with the Audiled Accounts and the
comments of the Comptrolelr and
Auditor (Genergl thareon [Placed in
Librery., See No LT-5128/731

(3) Annual Report of the Maha-
Agro-Indastries  Developnent

raghatra
Coyporation Limited, Rombay, for the
yoor 187172 along with the Audited

197172 along with the Audited Ab-
cotints and the c&:nmanu of the Cotrip-
troller 4nd Auditor Gemeral tharepn.
;Plaoea in Library Seg No. LI-5130/
3.]

(5) Annusl Report of the Himachal
Pradesh Agro-Industries Corporation
Larmited, Similar for the year 197172
along with the Audited Accounts.
[Placed in Library, See No, LT-5131/
731

(&) A copy of Notification No GSR
285(E) (Hipdi ond Engﬂsll‘;‘d!ver:n:i:‘?
ublished wn Gazetle of a da
?h- 29th May, 1073 vegarding distri-
bution of fertilizers, under” sub-section
(8) of section 3 of the Essentlal Com-
modities Act 1955 [Placed in Library.
See No LT-5132/731

Crxrerreo Accousys or Awnaat, W
rpaxe Boasp ron 1871-72 axp Nozwrr-
CATION RE Drryr  Megrut AN
BULANDSHAHR Mnx ANp Mnx Pro-
pucrs CONTROL ORbER, 1878

THE MINISTER OF STATE IN THE
MINISTRY OF ACGRICULTURE
(PROF SHER SINGH): 8ir, I beg to
lay on the Takle'—

(1) A copy of the certified Ac-
counts (Hindi and English
versions) of the Animal Wel-
fure Board, Madras, for the
yesr 1971-73, under sub-rule
(4) of Rule 24 of the Ant-
mal Welfare Bogrd (Admin-
istration) Ruoles, 1002
[Placed wm Lidrary. See

No. LY-5133/73).

(2) A copy of Notification No.
S0. 28 (B) (Rindl and En-
fub versions) published in
Gasette of India dated e
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21st May, 1973 making cer-
tain amendments to the Delhi,
Meerut end Bulandshabr
Milk and Milk Products Con-
trol Order, 1873, undei sub-
section (8) of section 3 of the
Essential Commodities Act,
1958, [Placed wm Library.
See No. LT-5134/73).

SHRI JYOTIRMOY BOSU: The
same thing applies to Shri Sher Singh,

Rerorr or TarRirr COMMISSION BE.
FiBres AND YArNs INDUSTRY AND
STATEMENT IN RELATION THERETO

THE MINISTER OF COMMERCE
(PROF. D. P. CHATTOPA-
DHYAYA): S8ir, on behalf on my
colleague, Shri George, I beg to lay
on the Table—

(1) A copy each of the following
papers under sub-section (2) of rec-
tion 16 of the Tarif Commission Act,
1951 —

(i) (a) Report (1970) of the
Tarl Commission on  the
Price Structure of Man~-made
Fibres and Yarns—Synthetic
Fibres and Yarns.

(b) A statement (Hindi and En-
ghish versions) giving rea-
sons for delay in laying the
Report on the Table of the
House [Placed n Library.
See No. LT-5135/73).

(ii) {(a) Report (1970) of the
Tariff Commission on the
Price Structure of Man-made
Fibre Industry—Viscose and
Acetate Filament Yarn and
Staple Fibre.

(h) A statement (Hindi and En-
glish versions) giving rea-
sons for delay in laying the
Report on the Table of the
House, [Placed in Lidbrary.
See No. LT-8138/73).
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(iti) (a) Report (1972) of the
Tariff Commission on the
Price Structure of Man-~
made Fibres and Yarn In-
dustry-Viscose Stable Fibre
Spun Yarn,

(b) A statement (Hindi and En-
glish versions) giving rea-
sons for delay in laying the

Report on the Tabla of the
House ([Placed in Library.
See Nn, LT-5137/13].

(iv) (a) Report (1372) of the Tariff
Commission on the Price Stru-

cture of Laminated Jute
Goods. (Hindl and Unglish
versions),

(b)Y A sgtatement (Hindi and Eng-
lish versions)} on action taken
by the Government on the
above Report.

(e} A statement (Hindi and Eng-
hish versions) showing  rea-
«ons for not laying the Report
and Government's decisions on
the recommendations contain-
ed in the Report within the
periort prescribed in the said
Act. {Placed in Library. See
See No. LT-5137/73}.

(2) Three statements (Hindl and
Englich versions) explamming the rea-
sons for nnl laving the Hindi versions
of the Reports mentioned at (i), (1)
and (ui) above (Placed in Library
See No LT-3138/73.)

Wt wy femd (xiwr) : wenw
wiv, off At § @ wE R § X
& A F e v IwAT E

s waw s oz o &
wifa® fea, 16 7, & ww N
waa ¥ 2fow o & e w1 e
ToT ur | 37 ¥ § W wE A w
oy W & e w @ - A



